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H G UH T HI HCO RT TG A
(HIGH COURT OF ASSAM, NAGALAND, I'4IZORAM AND ARUNACHAL PRADESH)

NO.HC.vrr-38/ 2022l4O1g I A
Shri Saptarshi Garg,
Jt. Registrar (Vigitance),
Gauhati High Court,
Guwahati.

Shri Jitu l4ani Barman,
District & Sessions Judge,

Goalpara.
rl^

May,2023.Dated Guwahati the 9
Station leave permission.

Your letter No. D)G122t4, dtd 08.05.2023.

With reference to the above, I am directed to inform you that youhave been granted station leave permission, with the officiar vehicle, at owncost, from the evening of 12,0S.2023 tiff tf,"rno.ning of 15.O5,2023.
The Addl. District & Sessions Judge, Goalpara and in his absence theCivil Judge & Assistant Sessions :udge, Coal;aru uni 

-,n 
his absence the OM,Goalpara and in his absence the in-chJrqe CJM, ;;.;.;. shalt remain in charge ofyour Court and office during your absence.

a

yours faithfully,

g L1--
JT. REGISTRAR (VIGILANCE)

) 09- a5 - Z-oZ=

t/. rn"project Manager, Gauhati High Court

(


